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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 40 of 2025 (SZ)

In the matter of:

Tribunal on its own motion SUO MOTU based on
the News Item in The Hindu dt: 25.12.2024 titled,
“Age-old channels have become open drains

for discharging raw sewage in Tiruchi”.
Versus

1. Commissioner, Tiruchirappalli City Municipal Corporation,
Tiruchirappalli .

2. Member Secretary,
Tamil Nadu Pollution Controll Board.

3. Member Secretary,
Central Pollution Controll Board.

4. Regional Officer,

Ministry of Environment, Forest and Climate Change.

S. District Collector,

Tiruchirapalli.

6. Executive Engineer,Water Resource Department,

River Conservancy Division, Trichy. ...respondent(s)



STATUS REPORT FILED BY THE 6™ RESPONDENT-

THE WATER RESOURCE DEPARTMENT

I, Nithiyananthan S/0 R.Appavoo, aged about 52 years, serving as the
Executive Engineer, Water Resources Department, River Conservancy
Division, Trichy Government of Tamil Nadu do hereby solemnly affirm and

sincerely state as follows:

I humbly submit that [ am the Executive Engineer, Water Resource
Department, River Conservancy Division, Trichy Government of Tamil Nadu
and the 6th Respondent herein as such I am well Acquainted with the facts
and circumstances of the case from the available records in my office . I
have gone through the Suo Moto Motion of the National Green Tribunal. I

am filing this report for myself.

1. I respectfully submit that the Hon’ble NGT Suo- Motu Registered by the
Principal Bench of The National Green Tribunal , New Delhi as Original
Application No 07/2025 (PB) based on the news item published in The
Hindu dt 25.12.2024 titled “Age — Old channels have become open drains
for discharging raw sewage in Tiruchi ” which has been transferred to the
Southern Zone bench and renumbered as Original Application No 40 of
2025(SZ). The tribunal has impleaded the Water Resource Department as
Respondent No 6 and directed the department to file an action taken

report to restore the canal to its original position.



1. As the Water Resources Department (WRD) is a necessary party
to this proceeding, we Suo Motu implead them as additional

Respondent No.é6.

8. The WRD, who is the custodian of the canal, is directed to file a
report regarding the action taken to restore the canal to its

original position.

. It is submitted that the issue referred by the newspaper on 25.12.2024,
the discharge of sewage into theUyyakondan Canal in Tiruchirappalli.The
Uyyakondan main canal originates from the Cauvery River and traverses
through Trichy city before flowing downstream. It was historically used
for irrigation purposes, with a network of branch canals distributing
water. Over time, with the urban expansion of Trichy city, several branch
canals have come within the Corporation limits and are no longer used

for irrigation.

This main Uyyakondancanal runs 14 km within the limit of
Thiruchirappalli Corporation and in most of the area, it is getting

polluted due to mixing of sewage water.

. It is respectfully submitted that , the main canal continues to be under

the administrative and maintenance control of the Water Resources



Department. The Water Resources Department (WRD) has already taken
consistent measures to maintain and protect the Uyyakondan main

canal and its associated branch canals.

. It is further submitted that, the WRD regularly undertakes desilting,
removal of water hyacinths, and strengthening of canal bunds to ensure
smooth flow of water. Periodic inspections are conducted, particularly
before and during monsoon seasons, to prevent blockages. Instructions it
have been repeatedly issued to Trichy Corporation to ensure that no

untreated sewage or solid waste is discharged into the canal network.

. It is respectfully submitted that , As per Government Order No. 277,
Municipal Administration and water supply (M.C.I) Department
Public Works Department, dated 17.11.1997, four branch canals of
the Uyyakondan main canal were officially handed over to Trichy

Corporation for maintenance and upkeep.

S NO CANAL NAME LENGTH

i Vannarapettai Canal 2% miles

2 Viruppatchi Maram Canal 3% miles

3 Thennur Canal 4 miles

4 Alwar Thoppu& 2% miles
Kottai Canal




~

The Trichy Corporation has taken over the above branch canals for all
maintenance activities, as they lie within developed residential areas and
are no longer part of the irrigation network.

It is submitted that, During a Flood Prevention Review Meeting held
on 20.10.2009, four more branch canals were directed to be handed

over to Trichy Corporation for stormwater and drainage management.

S NO CANAL NAME LENGTH

Kaathan Canal 2 miles

Thotti Canal » 3 miles

Devadanam Canal 3 miles

Tharanallur Canal 2 miles

10.

. With these additions, a total of eight branch canals of the Uyyakondan

main canal have been transferred to Trichy Corporation for maintenance.
It is respectfully submitted that the WRD has taken all necessary and
continuous measures to maintain the Uyyakondan Main Canal in good
condition and ensure the prevention of pollution or obstruction.

The Department submits that issues related to municipal drainage
and sewage inflow fall under the jurisdiction of the Trichy City

Corporation and the Tamil Nadu Pollution Control Board.

It is, therefore, prayed that the above status report may please be taken on

file of this orginal application and pass appropriate further order as deemed

fit in the facts and circumstances of the case and thus render justice.



VERIFICATION

I 1, Nithiyananthan S/0 R.Appavoo, aged about 52 years, serving as the
Executive Engineer, Water Resources Department, River Conservancy
Division, Trichy, do verify that the submission made in this report are true
to the best of my knowledge and from records and I verify this at Chennai

19th day of November 2025.

DATE: 19.11.2025
2 95~

EXECUTIVE ENGINEER, WRD,
RC DIVISION, TRICHY




"3
!
y ]
{

ANNEXURE 1.

] [T Wi |II|_|' ?"‘“--'u-fw
LA\SQ ‘5\“ e \5'/}“ 4
2 Gwm-mqont er T‘amn:hn-au;

. .-.. 2 ; 'mw ‘hu'ru : .“I\\Lu

1\‘ o

ot‘l‘

tl\t" E

¢ wielg Dopartmont chdnDelF not (nwgo rer ”I‘ieﬂtl(m tO Hilllcipnl
('&tloﬂ ]_Qg oaintonsbcy = u‘d&re Lﬂﬂuu.le 1

IHI"IP;.L mxuma‘rlw mD {4 28n SUE PLY U ».1 )M m ma&nr. pas

e iy '.'4 fl as e :«n-'-» e ...il, M 4
l! ‘HQ‘WD D&t@d l?.lloﬂ?.
\ u:.: ghlp gl unyus ‘of tha 6 u.'llu."ll‘ acrpcx.ﬂ.tlonu ..n ung Smtg
on ehanndl chuve 1‘0pﬂesmtuﬂ Lot Chere Bro @ Boy Puhlic:h‘c:::ka |
r.o'nt ohannsly 40 ¢8¢h. "of the Miulcipal oarpcrationgs OB Ly Ky
1oz rain and veste vatersand that thoso ochannols,: dua’ to p:?]_ontgd\‘--’
sot, £ 0d " nod sa{ntombge’ by .the Publio Verks Dop&rnmont" havo"'got - -/
od .up, rosulting 10 bedvy: flooding Gurlng molgoon ralnugy: " Tooy... o 1
" engrefcro, roquasted thot, thoge c‘hﬂ!lrwl-l sy be entruatod o
.1cesl yodleg congerned far mn.intananaau G & H .:

- ’

2. Gomrmont have extmined tre rog! umt: 121- \Lrstau h.ndiusuo the
1cuinz ordcrsl- . v

T NnEre b cbnm‘at e Dot gserving Qnw wr‘l ation 8
c.g?.lg bg"mmm a'?ur Ec gﬁe om'pnt:ut;li-ng c(,_lcu'nod %E{’“ &Emﬂnmg

gabieal to-the ut*pulaticn ot cacperatious colisey ned uilt not -
cerz farth vith eny vogueat. ger tingneiel ¢ aulatzmco rrcn _ _‘,I
. C vper dagnt }‘u. gugh uuin'mnarmw and " Ve
j‘i T wu sueh ohalmsle havd ovan smuU 1ypigotion nyacu?:s, cach. .
czu3y woald bg exenined in the Pollic Worku Doportmont o -
grduivie roqt.nut fron tino Mindelpul g pw.ntlons\ooncerned
.and trn dsclgien. .11-1. ba. ta}.uu‘a oL 8 popd O qasv cunln- R

3y Tre Heplomal Cidof Bigluser o wﬁowumo Neeks: Dap&rtmn-t
4 the comisgicnerg of Auniqipal ccrpt:ruticun aro requacted to tnks
1Cﬂ aaccrdiﬂxly. . . S g .,

).&rta..o vido Lts U.C.de. 361/ &/PUD/07,1/2t012. 11,57,

.. '/}3; L.d&r of tho Goyerne/ '
K, Ao Bambiar ,

-

v Cozmiselcner of Huni cppal .!dmn.(,hen,n:,.t 6o

c:2gsioners of Caperaticng, (throngh the Maya )Chom‘ﬂi.l{adurai. _

'fil‘uahy/ Balen - TR _

: /true copy/ e e

gy ©f% Endt Hee 57 (1)79223/97/CP/dt 20,11.97¢ron the Enginesrein~ -
urd ef WEC, Chigpaik,Cronnal-5 dddrogsed to Lhip of*‘icco )

' Cc’pi forverded to tho ALL Rogionnl Ghiar Bnqinoern
ferd all functional ‘Chief Engincore.

" G.Cgng trd.suln'u"ﬂm.an
EBrginger =1 n-C ﬁer,wﬂo PWD~

;Lﬁ

—
-

ﬁﬂlﬁﬂﬁmcmnmln vitt‘iu tha oay paraty o "LinlGp -»ﬁnndiux onor ‘of :I.'_.- "

4. Thi's (rder 1sguoy vith tbo schourroned o t1o Pumiﬂ “““‘F i

Chisf Socy.to Gwa;-m_{gnb,_

/true cepy/ b, W, VR


7

ANNEXURE 1


8 CLEAN COPY

Government of Tamil Nadu
ABSTRACT

Channels within Corporation Limits - Handing over of certain Department
channels not in use for irrigation to Municipal Corporations — Maintenance -
Orders issued.

G.O. No. 277 / MUNICIPAL ADMINISTRATION AND WATER SUPPLY (M.C.I.)
DEPARTMENT / Dated: 17.11.1997

The Commissioners of the five Municipal Corporations in the State have represented that
certain Public Works Department (PWD) channels within Corporation limits carry rain
and waste water. Due to prolonged non-maintenance by the PWD, these channels have
become silted, resulting in heavy flooding during monsoon rains. They have requested

that these channels be entrusted to the respective local bodies for maintenance.

2. The Government has examined the request in detail and issues the following
orders:

1. Where the channels are not serving any irrigation ayacut, they could be handed
over to the concerned corporations for maintenance, subject to the stipulation that
the Corporations concerned will not cause forth with any request for financial
assistance from the Government for such maintenance and

2. Where such channels have even small irrigation ayacuts, such cause would be
examined in the Public Works Department on specific requests from Municipal
Corporations concerned and decision will be taken on a case to case basis.

3. The Regional Chief Engineer (WRO), Public Works Department, and the
Commissioners of Municipal Corporations are requested to take necessary action
accordingly.

4. This order is issued with the concurrence of the Public Works Department vide
U.O. No. 251/G/PWD/97 dated 12.11.1997.

By order of the Governor
K.A.Nambiar
Chief Secretary to Government

To:
The Commissioner of Municipal Administration, Chennai-5

Commissioners of Corporations (through the Mayor) — Chennai, Madurai, Tiruchirappalli,
Salem

Copy of Letter No. E.Hc.(1) 79223 /97 /CP dated 30.11.1997 from the Engineer-in-Chief,
WRO, PWD, Chennai-5 addressed to this office.

Copy forwarded to all Regional Chief Engineers and all Functional Chief Engineers.

G. Gnanapathi Subramanian
Engineer-in-Chief, WRO, PWD
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Government of Tamil Nadu - Water Resources Department

From:
Er. P. Muruganandham, B.E.
Assistant Operating Engineer, WRD / A.P. Sub Division, Tiruchirappalli

To:

The Commissioner,
Tiruchirappalli City Corporation,
Tiruchirappalli

Letter No.: Ko 53 / AOE (Opn) / 2024
Date: 18.09.2025

Subject

Preventing sewage mixing and garbage dumping in the Uyya Kondan canal -
Implementation of the Hon’ble National Green Tribunal (SZ) order in O.A. No. 112/2020.

References

1. Hon’ble National Green Tribunal (SZ) Case No. O.A. No. 112/2020 - Judgment
dated 13.09.2021.

2. This office letters: Ko 53 / AOE (Opn) / 2023, dated 15.02.2022, 23.02.2022,
10.03.2022, 05.05.2022, 17.06.2022, 02.09.2022, 11.10.2022, 27.11.2022,
07.09.2023, 13.10.2023, 24.11.2023, 19.07.2024, 09.08.2024, 24.12.2024,
24.02.2025, 11.03.2025, 30.05.2025, and 05.08.2025.

3. Letters from the Assistant Engineer, WRD, A.P. Division, Tiruchirappalli: Ko 04 /
2021 / AE (Opn), dated 20.11.2021, 10.12.2021, 07.11.2022, 09.12.2022,
12.01.2023, 17.03.2023, 19.07.2023, 04.09.2023, 04.10.2023, 20.11.2023,
20.12.2023, 19.01.2024, 26.02.2024, 30.04.2024, 21.06.2024, 31.07.2024,
18.10.2024, 17.12.2024, 05.02.2025, 03.03.2025, 12.05.2025, 29.07.2025, and
15.09.2025.

As per the Hon’ble National Green Tribunal (SZ) order in O.A. No. 112/2020, it has been
directed that water for agriculture must be supplied through the Uyya Kondan canal
without contamination from sewage or garbage.

On behalf of this department, the water hyacinth plants spread across the canal and its
banks have been completely removed, and water is being supplied for irrigation.

However, sewage and garbage continue to mix into the canal at several points. Plastic
materials and waste from municipal residential areas are directly entering the canal
through storm-water drains. This has led to the growth of water hyacinth and
accumulation of waste, obstructing the flow of irrigation water.

Therefore, it is requested that necessary action be taken to:
o Prevent sewage from entering the Uyya Kondan canal.
e Stop garbage dumping along the canal banks.

e Remove the garbage already dumped.
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Through the Assistant Engineer, WRD, A.P. Division, Tiruchirappalli (Reference 3),
requests were made to:

¢ Assistant Commissioner, Ward Committee Office-4, Ponmalai Zone
¢ Ward Committee Office-2, Ariyamangalam Zone

e Ward Committee Office-3, Tiruvérumbur

e Ward Committee Office-5, Ko. Abishegapuram Zone

Similarly, through this office letters (Reference 2), requests were sent to the City
Corporation.

Despite these communications, no action has been taken so far. Continuous petitions
are being received from the public, making it essential to keep the irrigation canal clean.

Hence, you are once again respectfully requested to take immediate and appropriate
action to prevent sewage and garbage from entering the Uyya Kondan canal and to
remove the garbage already present.

Assistant Operating Engineer,
WRD, A.P. Sub Division,
Tiruchirappalli-1
(Signature/Seal)

Copies to
¢ Revenue Divisional Officer, Tiruchirappalli — for information.
o Executive Engineer, WRD, A.P. Division, Tiruchirappalli — for information.

o Executive Engineer, Tamil Nadu Pollution Control Board, Thuvakudi,
Tiruchirappalli-15 - for information.

e Assistant Engineer, WRD, A.P. Division, Tiruchirappalli — for follow-up action.



13  ANNEXURE 3

Boaeu’ @ ssb 24 s 13
»,Q e Baiens (‘m %)
it . 2/eemr... lo.} A% -
@-ILILIE)" ’ :‘ ..——-Q,M """ ~
©.os. v
Qumrps.u.@yCoerdeuyesr,L. @, o
Q_g)mﬂu(o\urrgﬂu_lrrmn 5.6l G, L R
abpuutgisTiy Wifley, . o
SmFdymiuenef-1. s (?;l rona
s .‘;ﬂ‘»;
a9y aemr: Gzm.12/ 2025/ o_.Cun(d) «.ur.Ifey/ Beir: 147.09.2025. BN

S,

Qunpeit: 2 _WWSOETERILIEST  suruibssnellsd &ifleyBr &evgHEHe0  BEmDd
GUmuseT Q&TL(Bouend * HBHoHs wrswiusnw G  usemD
grourtwib, eupsd eewmi:0.A.No0:112(SZ) of 2020 — supsdlsd

C QuplulL ol emem - CEwWHUESHSIHL OBHTLIUTE.
unene: 1) wresiumw CxAw ugsiemw Gruumwib (SZ) eupded
etemr: O.A.No:112 /2020 @ity mrsir: 13.09.2021.
2) 2_seluGurpwreni,B.eu.gl., Su.urlifle, HeEd s
s et :B&m.04/2021/2_.Qum(g)/mrsit: 20.11.2021, 10.12.2021,
07.11.2022, 09.12.2022, 12.01.2023, 17.03.2023, 19.07.2023,
04.08.2023, 04.09.2023, 04.10.2023, 20.11.2023, 20.12.2023,
19.01.2024, 26.02.2024 30.04.2024, 21.06.2024, ~ 31.07.2024,
18.10.2024, 17.12.2024  05.02.2025, 03.03.2025,  12.05.2025,

21.07.2025 wmmib 21.08.2025.
3) wreRiydE wseaufa safitifle) wey mrer: 01.07.2025.
eiewi: TN/WRD/TRY/P/PORTAL/01JUL25/12109112.

ok o 3k s ok %k ok
umieneuuiled STEID LOTERTLIENLD Gxdlw U&EmLD
ae:0.AN0:112(SZ) of 2020, eupsdar Hidar oY 2 UIWGISTERTL Tem
BosETAGHEND  NaFTWSHDBG Setiewnt
@saopuls FTTUTE  ITUIGSTE60

Srlumuwib, ULDES

QUTLIGSTEd  Glemusst wBmd  &ifley B
s  GouewmiB eiem  OsfeléatiuL GeTeng.

ULFHSIGTEN  BSTWSSTLON]T Qoo  uTWISSTEL  LOBEID SMIEEMEL  (LPQGUGID

SisBBUULG ursasHBEG ~— Seuelt  euprsUULG aurliIuBGEmH!. SeUigib

o IWOSTERILTE eaumilbsrels um GLuseisd QSHTLibHE SWey B, HPe. BOLET

@usmu&@w &H0HEG UGBS (ngmb Henmeroigds QUITGL &6 OB @I as@su QuTmL sl
oMpEy  Gleuilory u@ﬁmmﬂm @@mgﬂ QUMD  CUTUWIGSTED  (LP6ULD o UIQETEmIL TN
SUTU1&E&T6eV60 BGryiguiTe H0HEBH!. QHeTEL Lu_nuJQ&,rraxm_rrem UTU IS STETED
QYEBMUSSTOD] Qegasit eusnyayd euTUIbESTEds  Siflayss  @peold uUTEIHADEG GFeLEID
QUMUIBSTeNsD SiewLLIBLD @wgﬂmm L@snrr&ﬂmmen@j RUOuNmsT OHTLiuTes umieney (2)-60

| Ergmib  BEIIINNG  HlYSRISETIET auruleors  OF/TLIHE  ewelwpsSUIULB GBS

SuETed  BHIBTET  cuEHTUIEID g,rmessn SHIOBWITD BLOUGSMS CoBAsTeTeTiILL6ll6bensv.
euurs @UEUTmeT CHTLIUNS uriensy  (3)-60 omemiLlle WoHsosuflar gefiuiifley oG
wBHd  wmeul L o dlwfesr  eflsusmuisei GOBIBTHGLD Gl LD  (PEOLDTHALD
o_UIWIGQSTERILIST  suTuIseTadlsd as@su,rfr’r &HVBEH - ABTUWSTLON] Q&u;assﬂ Qu(pLosTIEY

oueihg Q&ETeH 2 [BUHF MDWLTES LOTIWETENBTES  1DEIHEEIT eUbD AUETTERILD  2_6TT6TT6N.


ANNEXURE 3

13


b I N
b i . . k“%
Faalai, t_‘«‘
amilseTedsd el i
&t 5@5‘55614&), HDFLOWLD
W Usemo SruumubHe

geBe @eflaupn  sreonisasd 2 IO ETERILTeN

GagrHeuTmId QUTUIBSTED

QertLiul_ Bsien  GUenUSmen i
giifer  SugliuenLuied o flu pLagdms eIOIHE! .

semyulied @UeDLISST Q&sﬂ_lil_',ﬂ@&lgm

OUpOLGSEaD  wiskuem G5
BlopOasnsien DGR Qe |oTy)

G&L@&Q&neﬁmﬂu@eﬂm@. : i
; ‘ SR
o _geltGQumilwirent, BoLEl-
a;ﬁ)mxpun@mqurﬂm,é\@éé\-m.

/;w\,sb: &g,aﬂ@am;i:@ungﬂummr‘r, 5608 SUBpIUTSISTUY o UGsTLLD, HEES
aiha SIE@IILILGSDS!:

SIUTBEHLHS o M HEHUNSHTE U
; j /\ \""WM‘
o SéfnbGunpwient, BLS!

al,;i}mlﬂurr@asrrﬂudrﬂm,gﬂqbééml.

. ‘ki,
“

S iGN,
i


14


15 TRANSLATION COPY

Government of Tamil Nadu - Water Resources Department
Reminder Letter - 24

From:

Er. P. Rameshwaran, B.E.
Assistant Engineer, WRD
River Protection Division,
Tiruchirappalli-1

To:

Assistant Commissioner,
Ward Committee Office—2,
Ariyamangalam,
Tiruchirappalli

Letter No.: Ko.12 / 2025 / AE (Opn) / River Protection Division
Date: 15.09.2025

Subject

Preventing sewage mixing and garbage dumping in the Uyya Kondan canal -
Implementation of the Hon’ble National Green Tribunal (SZ) order in O.A. No. 112/2020.

References

1. Hon’ble National Green Tribunal (SZ) Case No. O.A. No. 112/2020 - Judgment
dated 13.09.2021.

2. Letters of the Assistant Engineer, WRD, River Protection Division, Tiruchirappalli:

o Ko.04 / 2021 / AE (Opn) dated: 20.11.2021, 10.12.2021, 07.11.2022,
09.12.2022, 12.01.2023, 17.03.2023, 19.07.2023, 04.08.2023, 04.09.2023,
04.10.2023, 20.11.2023, 20.12.2023, 18.10.2024, 17.12.2024, 05.02.2025,
03.03.2025, 12.05.2025, 21.07.2025, and 21.08.2025.

3. Petition from the Hon’ble Chief Minister’s Special Cell dated 01.07.2025, Ref. No.:
TN/WRD/TRY/P/PORTAL/01JUL25/12109112.

As per the Hon’ble National Green Tribunal (SZ) order in O.A. No. 112/2020, it has been
directed that water for agriculture must be supplied through the Uyya Kondan canal
without contamination from sewage or garbage.

On behalf of this department, the water hyacinth plants spread across the canal and its
banks have been completely removed.

However, sewage and garbage continue to mix into the canal at several points. Plastic
materials and waste from municipal residential areas are directly entering the canal
through storm-water drains. This has led to the growth of water hyacinth and
accumulation of waste, obstructing the flow of irrigation water.

This matter has been repeatedly emphasized through the office letters referred to in (2).
Yet, no action has been taken by your department to date.

Specifically, petitions have been received through the Hon’ble Chief Minister’s Special
Cell (Reference 3) and also during the District Collector’s grievance redressal meetings
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with farmers, stating that sewage mixing in the Uyya Kondan canal has caused excessive
growth of water hyacinth, turning the canal into a breeding ground for mosquitoes.

Therefore, it is respectfully requested that, in future:
e Sewage should not be allowed to enter the Uyya Kondan canal.
e Garbage dumping along the canal banks should be prevented.
e The garbage already dumped should be removed.

This action must be taken promptly in accordance with the Hon’ble National Green
Tribunal’s order.

Signature

Assistant Engineer,

WRD, River Protection Division,
Tiruchirappalli-01
(Signature/Seal)

Copies to

e Assistant Operating Engineer, WRD, River Protection Sub Division, Tiruchirappalli
— for information.
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Government of Tamil Nadu - Water Resources Department

From:

Er. A. Nithiyanandan, M.Tech.
Executive Engineer, WRD,
River Protection Division,
Tiruchirappalli-1

To:

District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Tiruchirappalli

Letter No.: /2025/ Ko.100A/V1 / Date: 02.08.2025
Subject

Tamil Nadu Legislative Assembly — Public Undertakings Committee (2024-2025)
conducted an inspection tour in Tiruchirappalli District on 22.08.2025 — Review meeting
held at the District Collector’s Office — Sewage mixing into the Uyya Kondan main canal —
Action — Regarding.

References

1. District Collector, Tiruchirappalli — Proceedings No. T3/6955/2025 dated
19.08.2025, followed by review meeting on 22.08.2025.

2. Assistant Executive Engineer, WRD, River Protection Sub Division, Tiruchirappalli
— Letter No. Ko.16/2025/ AEE (Opn) / dated 25.08.2025.

The meeting of the Tamil Nadu Legislative Assembly Public Undertakings Committee was
held on 22.08.2025 at the District Collector’s Office, Tiruchirappalli.

During the meeting, regarding sewage mixing into the Uyya Kondan canal within
Tiruchirappalli city limits, the District Environmental Engineer, Tamil Nadu Pollution
Control Board, Tiruchirappalli, was directed to issue a “Clarification Notice.”

Further, the Executive Engineer, WRD, was instructed to identify and point out the
sewage mixing locations.

Accordingly, a field inspection of the Uyya Kondan canal was carried out, and it was
found that sewage is mixing at 28 locations within the Tiruchirappalli Corporation
limits.

Photographs and detailed information of these sewage mixing points are enclosed and
forwarded to the District Environmental Engineer, Tamil Nadu Pollution Control Board,
Tiruchirappalli, for further necessary action.

Signature

Executive Engineer,

WRD, River Protection Division,
Tiruchirappalli-1

(Date: 25.08.2025)
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Copies to

e Monitoring Engineer, WRD, Nadu Kaveri Drainage Circle, Tiruchirappalli — for
information.

e District Collector, Tiruchirappalli — for information.
e Commissioner, Tiruchirappalli City Corporation — for information.

e Assistant Executive Engineer, WRD, River Protection Sub Division, Tiruchirappalli
— for follow-up action.

Annexure: Uyyakondan Sewage Confluence Locations (Trichy Corporation Limit, LS
26.54 km to 44.42 km)

Sl Area Uyyakondan Channel LS

No (Km) Latitude Longitude

1 Collector Office Back side (RB) 27.35 km 10.804088° 78.672583°

2 Kumili Thopu (RB) 28.00 km 10.802638° 78.671783°
3 Raja Colony (RB) 28.50 km 10.802532° 78.671923°
4 Near Ayyappan Kovil (RB) 29.10 km 10.809108° 78.680417°
5 Government Hospital (LB) 29.10 km 10.809247° 78.680045°
6 Maruthi Hospital (LB) 29.20 km 10.809548° 78.680372°
7 M.G.R. Roundana (RB) 29.20 km 10.809417° 78.680485°
8 Beema Nagar (RB) 29.50 km 10.811032° 78.682399°
9 Alwarthope (RB) 30.30 km 10.812317° 78.687663°
o Alwarthopu Murukku Bridge 5 45 ) 10.811217° 78.690972°

(RB)

11 Millath Street, 49th Ward (RB) 30.55 km

10.811036° 78.690828°

12 Cauvery Theater (RB) 31.25 km 10.809513° 78.695599°
13  Natraj Lodge (RB) 31.35 km 10.809775° 78.696297°
14  Palakarai (D/S) (LB) 31.40 km 10.809732° 78.696294°
15 Edatheru Bridge (D/S) (RB) 31.70 km 10.809712° 78.695554°
16  Edatheru Bridge (D/S) (LB) 31.70 km 10.809367° 78.698538°
17  Thopu Theru (RB) 32.00 km 10.809389° 78.701268°
18  Malligaipuram (RB) 32.25 km 10.805851° 78.704322°
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20

21

22

23

24

25

26

27

28

Area

Duraisamypuram (RB)
Senthennerpuram (RB)
Pavala Nagar (RB)
Ariyamangalam Ukkadai (RB)
Railway Bridge (RB)
Ammakulam (RB)

SIT Bridge (RB)

Anna Nagar (RB)
Fathimapuram (RB)

Cauvery Nagar (RB)

23

Uyyakondan Channel LS
(Km)

32.55 km
33.18 km
34.19 km
34.92 km
35.79 km
36.20 km
36.60 km
37.45 km
40.23 km

40.83 km

Latitude Longitude

10.801975° 78.705907°
10.801170°78.711467°
10.806806° 78.717551°
10.809033° 78.716521°
10.814145°78.716917°
10.811695° 78.724469°
10.813310° 78.728567°
10.808672° 78.735925°
10.802872° 78.747698°

10.797627° 78.744464°



